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PREFACE

This Publication contains a brief resume of work done in the
Eleventh Lok Sabha during the Fourth Session ie. from
20th February to 16th May, 1997.

New Decn, S. GOPALAN,
July, 1997 Secretary-General.

Asadha, 1919 (Saka)
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1. DURATION OF SESSION

Date of Commencement @ 20 February, 1997
Date of Adjournment Sine die *16 May, 1997, ££
Date of Prorogation 21.5.1997

Total Number of days of Session 86 days

Number of actual sittings 37 days

Number of Hours of sittings 258 hours 40 minutes

@ The first sitting commenced with the playing of National Anthem.

*As per schedule, in order to enable Standing Committees to consider Demands for
Grants, the House was adjourmned on 21.3.1897 to meet again on 21.4.1997.

But following certain political developments the House was re-convened on 11 April,
1997 under the provisions of Rule 15 of the Rules of Procedure and Conduct of
Business in Lok Sabha to take up Motion of Confidence to be moved by Shri H.D.
Devegowda and after the motion was negatived, House was adjourned sine die on
that day.

(i) The House was again re-convened as per provisions of Rule ibid from 21 to 23
April, 1997. However, following the adoption of Motion of Confidence in the Council of
Ministers moved by Shri |.K. Gujaral on 22 April, 1997 itself, the House was adjourned
on the same day to meet again on 30 April, 1997.

(iii) Originally the Session was scheduled to conclude on 9 May, 1997. But as per
decision taken at the joint meeting of Leaders of Parties/Groups in Lok Sabha and
B.A.C. held on 21 April, 1997 the House met from 30 April to 16 May, 1997.

££ The last sitting ended with the playing of National Song.
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SUMMARY

Bills pending at the end of the last session

Bills introduced

Bills opposed at introduction stage

Bills passed by Rajya Sabha and laid on the Table

Bills passed by Rajya Sabha and returned by Lok
Sabha with amendments

Bills returned by Rajya Sabha with amendments and
laid on the Table of the Lok Sabha

Bills passed

Bills negatived

Bills withdrawn

Bills part-discussed

Motions for adjournment of debate on the Bills
adopted

Bills referred to Select Committee

Bills referred to Joint Committee

Bills reported by Select Committee

Bills reported by Joint Committee

Bills originating in and referred to Joint Committee by
Rajya Sabha in respect of which motions for
concurrence were adopted by Lok Sabha

Bills referred to Standing Committees by Chairman/
Speaker

Bills reported by Standing Committees

Bills pending at the end of the Fourth Session of
Eleventh Lok Sabha vide para No. 1200 of Lok
Sabha Bulletin Part I, dated 29 May, 1997

24

- NN

Nil

25

Nil

Nil

Nil

Nil

Nil
Nil
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Pending

12. The Conetitution (Amendment) 6.3.1907 -

1907 (Amendment of

articles 290A and 240) by Shri
Satya Pal Jain, M.P.

13. The Constitution (Amendment) 8.3.1097 —_

Pending

19907 (Amendment of

aricle 220) by Shri Satya Pal

Jain, M.P.

14. The Representation of the 6.3.1997 -

13

1007 by

(Amendment of section 101) by

Shrimati Meira Kumar, M.P.
16. The Chid Labour (Abolition) 6.3.1997 —

People (Amendment) Bill, 1997

Shei Satya Pal Jain, M.P.

15. The Declarstion of Assets by 6.3.1997 -

Bill, 1997 by Shri Chitta Basu,

M.P.

17.  'The Constiuion (Amendment) 6.3.1987 —

Pending

1997 (Amendment . of

article 73) by Shri Chitta Basu,

M.P.

18. The Press and Registration of 6.3.1997 —

Pending

0—11
minutes
taken on

(Insertion of new section’ 3A)

Books (Amendment) Bill, 1997
by Shri Chitta Basu, M.P.

Sl. Nos. §
to 18

of Bils at
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SUMMARY

. Bills pending at the end of the last Session . . . . . ... .. 76
.Billsintroduced . . . . .. ... ... ... ... ....... 46
.Billswithdrawn . . . . . . . ... o000 oL 1
.Bills negatived . . .. ... .. .. ... .. ... ..... Nil
. Bills removed from the Register of Pending Bills . . . . . . . Nil
. Bills part-discussed . . . . . . ... ... ... ... 2
. Bills pending at the end of the Session vide para

No. 1201 of Bulletin-Part 1l, dated, 29.5.1997 121
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6. DIVISIONS

Date Subject matter Brief question bn Result Remarks
which Division
was sought
11.4.1887  Motion of Confidence in On the motion for Negatived By
the Council of Ministers adoption. Ayes—190 operating
moved by Shri H.D. Noes—338 AVR
Deve Gowda. Abst.—5 mdchine.
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8. LEAVE OF ABSENCE

ze

Name of Members
leave granted

Period for which Date when

leave
granted

2 3

4

Shvi Louis Islary 20.11.1996
to
20.12.1996

Shri Hindu Rao Naik Nimbakar 20.11.1996
to
6.12.1996

Shri S. Ramachandra Reddy 20.11.1998
o
11.12.1996

Shri C. Narayana Swamy 20.11.1996
o
5.12.1996

Dr. Amrit Lal Bharti 29.11.1996
to
15.12.1896

Shri S.D.N.R. Wadiyar 1.12.19986
o
20.12.1996

Shri Mohammad Shahabuddin 26.8.1996
o

13.9.1986
and

20.11.1996
o

20.12.1996

Shri Shibu Soren 26.8.1996
fo

13.9.1896
and

20.11.1996
to

20.12.1996

)

17.3.97
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2

3

10.

1.

12.

13.

14.

15.

Shri

Shri

Shri

Shri

Shri

Shri

Shri

Bhim Prasad Dahal

P.V. Narasimha Rao

G.M. Kunturkar

Shivaji V. Kamble

Prakash Vishwanath Paranjpe

Pradeep Jaiswal

Mohammad Shahabuddin

25.2:(.) 1997]

21.3.1997

20.2.1997
to
21.3.1997

and
21.4.1997

to
9.5.1997

to
6.3.1997

20.11.1996
10
20.12.1996
and
20.2.1997
10
6.3.1997

20.2.1997
to
10.3.1997

20.2. 19977
10
6.3.1997

20.2.1997
o
21.3.1997 |
21.4.1997

and
22.4.1997
and
30.4.1997
o

~

16.5.1997
6.5 ")

20.2.1997 f 17.3.1997

16.5.1997

4
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MOTION UNDER RULES 191 AND 342

SUMMARY
1. No. of Notices received — 182
2. No. of Motions admitted — 33
3. No. of discussions held — 03
4. No. of Motions remained part-discussed — 01
5. Time taken — 26 Hours

and 27 Minutes
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11. OBITUARY REFERENCES

Sl Name of Member Date of Date of Time taken
No. and particulars death obituary H. M.
References

1 2 3 4 5

=L 1. *Shri Xavier Arakal 09.02.1997
(Sitting Member of
Eleventh Lok Sabha)

,/ Shri Manibhai J. Patel 12.06.1996 20.Q2.1297 0 6
(Member of Fourth
Lok Sabha)

3. \/Br. Datta Samant 16.01.1997
(Member of Eighth
Lok Sabha)

4. Mr. Deng Xiaoping 19.02.1997 21.02.1997 0 3
(Chinese Leader)

5. Devastating fire 23.02.1997 24.02.1997 0 8
in Baripada (Orissa)

16 Shri Sushil Bhattacharya 28.12.1996 25.02.1997 0 3
! (Member of Seventh. -
Lok Sabha)

\7. Shri D.L. Baitha 10.02.1997 26.02.1997 0 2
(Member of Seventh
Lok Sabha)

8.\/ Shri Shyamial Dhurve 21.02.1997 0 ]
(Member of Sixth 10.03.1997
Lok Sabha)

9.  Shi B. Gopala Reddi .09.03.1997
* (Member of Third
Lok Sabha)

*House was adjourned for the day without transacfing any business.
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Shri Veerendra Patil
(Member of Seventh and

- Eighth Lok Sabha and

former Chief Minister of
Mysore State)

Shri  Vishveshvar Rao
Raje

(Member of Sixth

Lok Sabha)

*Shri Biju Patnaik

(Sitting Member of
Eleventh Lok Sabha)

Fire Tragedy on Haj
Pilgrims at Saudi Arabia

Shri G. Yallamanda Reddy
(Member of Third
Lok Sabha)

Earthquake Tragedy
at Iran

Shri B. Bhagvati
(Member of Second, Third
& Fourth Lok Sabha)

14.03.1997

27.03.1997

17.04.1997

27.04.1997

10.05.1997

08.05.1997

14.03.1997

11.04.1997

21.04.1997

21.04.1997

06.05.1997

12.05.1997

14.05.1997

17

17

‘House was adjourned for the day withoul transacting any business.



12. PAPERS LAID ON THE TABLE

I

(a)
(d)

By Government .
By Private Members ...
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Sl Title of the Paper Who laid the Date on
No. papers which Laid
1. Letter dated the 11th April, 1997 from the )
Prime Minister (Shri H.D. Deve Gowda) to
the President tendering his own resignation
and that of his Council of Minister.
2. Letter dated the 12th April, 1997 from the ) Secretary-General 22.4.1997

President to the Prime Minister (Shri H.D.
Deve Gowds) accepting his resignation
and the resignation of his colleagues from
the Council of Ministers and requesting him
to continue in office (il altemative

amrangements are made.




13. PERSONAL EXPLANATION—UNDER RULE 357

Name of the Member Brief Subject Date Time taken
who made Personal E——
Explanation H. M.
Prol. P.J. Kurien Regarding certain remarks made 9-5-1997 0 03

against him by the Minister ol
Finance on 7th May, 1997 during
the discussion on the Finance
Bill, 1997.
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14. PETITIONS

Presented by Member ...

43
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17. QUESTIONS

(1) Starred Questions

(a) Number of Questions put down in Question 600
Lists for oral answers

(b) Number of Questions orally answered 135

(If) Short Notice Questions

(a) Number of Questions put down in Short Notice Nil
Question List

(b) Number of Short Notice Questions orally Nil
answered

() Unstarred Questions

(a) Number of Questions put down in Question 6699*
Lists for written answers

(b) Number of Questions for which written 7164
answers were laid on the Table including
those put down for oral answers but not
reached for oral answers

‘Including 4 Unstarred Questions deleted from the list.
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(i) Private Members’ Resolutions

SL Brief Name ol Date(s) of Time taken Ministry/ Remarks
No.  Subject Member moving and Department

who discussion

moved

H. M.
1. Iitegal Shri Jagat 13.12.1986 6 30 Home « Discussion
immigrants Vir Singh (Third (excluding  Aflairs not
Drona Session) 02 minutes concluded.

28.02.1997 taken

14.03.1997 during

08.05.1987 (Third
Session)
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20. SHORT DURATION DISCUSSIONS

(RULE 193)
Subject  Under Name of Date(s) Time Ministry/ Remarks
Rule member of taken Department

raised the = :

discussion
Problems 193 Shri Sanat 14.5.97 5.15 Textiles
of Textile Meahta 15.5.97
Industry




Discussions on Matters of Urgent Public Importance for Short

Duration Discussion under Rule 193

SUMMARY
No. of notices received 87
No. of discussions admitted 1
No. of discussions held 1
No. of discussions remained part-discussed —
Total time taken 5 Hours and

15 Minutes




21. SITTINGS OF LOK SABHA

Subject

Date of
Publication in
Bn. Pt i

Remarks

Fixation of sitting of
Lok Sabha on
15 March, 1997

13.3.1997

On adoption of Eleventh Report of
the Business Advisory Committee,
Lok Sabha agreed to fix its sitting
on Saturday, the 15th March,
1997 for completion of essential
items of Government business.
Accordingly, the House sat on 15
March, 1997.
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22. SPEAKER/DEPUTY SPEAKER/CHAIRMAN
Announcements/Observations/References/Rulings.

S.No. Subject By whom Date

1. Ruling on the notice ol motion by Shri Jaswant  Speaker 26.2.1997
Singh, M.P. for constituting a Committee of both
Houses to go into ali aspects of the documents
concerning Bolors gun deal received from Swiss
authorities.
2. Ruling on the notices of motion by Shri Atal Bihari  Speaker 26.2.1997
Vajpayee, Dr. Murli Manohar Joshi, Shri Jaswant
Singh, Shri Rajendra Angihotri and Smt. Sushma
Swaraj, M.Ps., for recall of the Governor of Uttar
Pradesh (i) on the ground of failure of constitutional
machinery in the State; and (i) for his failure to
control the deteriorating law and order situation in
Uttar Praesh.

3. Announcement regarding adjournment of the Speaker 28.2.1997
House at 4 P.M. on 28.2.1997 to re-assembie at
5 P.M. for the presentation of the General Budget
and transaction of Private Members' Business on
that day from 2 P.M. 1o 4 P.M.

4, Ruling on the notice of motion by Sarvashii Speaker 6.3.1997
Jaswant Singh, Atal Bihari Vajpayee, Pramod
Mahajan and Dr. Murli Manohar Joshi, M.Ps., on
the constitutional crisis in the State of Uttar
Pradesh evidenced amongst others by widespread
lawlessness and for the recall of the Governor of
the State of Uttar Pradesh.
5. Announcement regarding disposal of certain items Speaker 18.3.1997
of Business in the House from 18 of 21 March,
1997, as decided in the sitting of B.A.C.




57

S.No. Subject

By whom

Date

6. (i) Announcement regarding disposal of Motion of
Contidence in the Council of Ministers as
decided in combined meeting of B.A.C. and
Leaders of Parties/Groups held on 21.4.1997
and fixation of sittings of the MHouse from
30.4.1997 to 16.5.1997.

(i) Announcement regarding ‘No Question Hour'
on 30.4.97 and 2.5.97 and fixation of Question
Hour from 5th May, 1997 onwards.

Speaker

22.4.1997
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(ii) Matters Under Rule 377

Position regarding receipt of replies from Ministries concerned
during 11th Lok Sabha as on 11.7.1997.

Total No. of No. of reclics  Percentage of

matters sent to replies sent to
raised members by members by
Ministers and  the Minister
copies
endorsed to
Lok Sabha
Secretariat
First Session 23 16 69.57
(22.5.1996 to
12.6.1996)
Second Session 159 100 62.89
(10.7.1996 to
13.9.1996)
Third Session 115 65 56.52
(20.11.1996 to
20.12.1996)
Fourth Session 225 83 36.89
(20.2.1997 to
16.5.1997)
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(lif) Statement showing time spent on disorderly scene/
interuptions In the House during Fourth Session, Eleventh
Lok Sabha

Date Time Spent Remarks
H. M.

13.3.1997 O 09 Interruptions continued from 15.30 hrs. to
15.39 hrs. in the House.

20.3.1997 O 50 Lok Sabha adjourned at 12.21 hrs. and re-
assembled at 12.37 hrs. due to continuous
interruptions.

Interruptions continued from 12.39 hrs. to
13.13 hrs. Lok Sabha adjourned at
13.13 hrs. and re-assembled at 14.12 hrs.

Total 0O 59
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(iv) Statement Indicating Matters Ralsed After Question Hour
And before Taking Up Of The Listed Business and Time
Taken Thereon During The Fourth Session Of Eleventh Lok
Sabha.

Date Number of Number of Time taken
matter raised members who H M.
spoke

20.2.97 NIL NIL NIL
21.2.97 NIL NIL NIL
24.2.97 17 21 0 56
25.5.97 NIL NIL NIL
26.2.97 NIL NIL NIL
27.2.97 12 15 1 02
28.2.97 NIL NIL NIL
3.3.97 8 21 1 18
4.3.97 NIL NIL NIL
5.3.97 14 30 1 58
6.3.97 3 4 0 25
10.3.97 3 7 0 21
11.3.97 16 16 1 14
12.3.97 5 8 1 00
13.3.97 7 12 0 21
14.3.97 NIL NIL NIL
15.3.97 NIL NIL NIL
17.3.97 8 10 0 32
18.3.97 14 16 0 54
19.3.97 15 15 1 00
20.3.97 NIL NIL NIL
21.3.97 62 62 1 07
11497 NIL NIL NIL
21.4.97 NIL NIL NIL
22.4.97 NIL NIL NIL
30.4.97 1 16 2 25
2.5.97 8 15 0 38
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Date Number of Number of Time taken
matter raised members who H M.
spoke
5.5.97 2 6 0 53
6.5.97 1 7 0 24
7.5.97 29 32 1 15
8.5.97 15 23 1 25
9.5.97 NIL NIL NIL
12.5.97 16 24 1 27
13.56.97 7 10 1 25
14.5.97 18 24 1 25
15.5.97 1 1 0 02
16.5.97 34 35 1 48

316 430 25 15




24. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS
OF BUSINESS. TRANSACTED DURING THE FOURTH
SESSION OF ELEVENTH LOK SABHA.

Business Time Percentage

taken to the total

time taken

H. M.
ADJOURNMENT MOTIONS 0 54 0.3
BILLS *36 17 - 13.7
(a) Government Bills 12 17 47
(b) Private Member's Bills

BUDGETS 35 01 r 135
(a) Railway Budget 29 39. 115
(b) General Budget 2 A1 1.0

(c) Budget in respect of States under
President’s Rule

CALLING ATTENTION NOTICES 1 08 04

DISCUSSIONS

(a) Half-an-hour Discussion (Rule 55) 1 36 /' 06

(b) Short Duration Discussion 5 156 . 20
(Rule 193)

MATTERS OF URGENT PUBLIC 25 15 98
IMPORTANCE RAISED AFTER
THE QUESTION HOUR

MATTERS UNDER RULE 377 5 407 22

*Joint discussion took place on certain Statutory Resolutions —{vide Statement No. 19
(i) SI. Nos. 1 10 3 and 5 to 11) and Motion for consideration of connected Government
Bills [vide Statement No. 3 (i) SI. Nos. 3 t0 5, 10 to 12, 14, 20, 21 and 24]. Time taken
on joint discussion has been shown under Government Bills.
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Business Time Percentage
taken to the total
time taken
H M.
MOTIONS
(a) Motions under rule 191 and 342 26 27 <. 102
(b) Motions under rule 388 0 08 0.1
PRESIDENT'S ADDRESS 16 30 & 6.4
QUESTIONS 28 20 11.0
RESOLUTIONS
(a) Statutory Resolutions 1 22 0.5
(b) Private Member's Resolutions 6 30 25
STATEMENTS (Rule 372) 2 59 1.2
OTHER MATTERS such
Oath Obituary, Papers laid on the
Table, Points of Order, Personal
Explanations etc. 21 41, 8.4
TOTAL: 258 40 100.0
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